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Minutes ot the Six Hundred and Sixteenth (6'16s) Meeting of the
Central Board of Directors of the Reserve Bank of lndia

held on May 23,2025 at Mumbai

PRESENT

Governor

San.iay Malhotra: Chairman

Deputy Governors

M. Rajeshwar Rao T. Rabi Sankar

Swaminathan J. Poonam Gupta

Directors

Ajay Seth Nagaraju Maddirala

Satish K. Marathe Revathy lyer

Sachin Chaturvedi Panka.j Ramanbhai Patel

Ravindra H. Dholakia

Present by lnvitation - Executive Directors

Vivek Deep Jayant Kumar Dash

Rohit Jain Radha Shyam Ratho

Ajay Kumar Rajiv Ranjan

Neeraj Nigam P. Vasudevan

Arnab Kumar Chowdhury Charulatha S. Kar

Aviral Jain A.R. Joshi

lndranilBhattacharyya SudhaBalakrishnan

ln Attendance

Y. Jayakumar, CGM & Secretary



Minutes oflhe 616ti Meeting oflhe CBD
held on Nlay 23, 2025 at M!mbai

Minutes ofthe Six Hundred and Sixteenth (616s) Meeting ofthe
Central Board of Directors of the Reserve Bank of lndia

held on May 23, 2425 at Mumbai

Governor welcomed the paldcipants to the meeting. The Board congratulated

Shri Sachin Chaturvedi on his appointment as Vice Chancellor, Naianda

University and wished him success.

2. The Agenda for the meeting was taken up, thereafter.

(i) The agenda of the meeting is at Annex-|,

(ii) Actlon polnts that emerged from the meeting are at Annex-ll.

3. Minutes ofthe meeting ofthe Central Board held on May 15,2025

3.1 The minutes of the meeting of the Central Board held on May '15, 2025

were approved by the Central Board and recorded.

The Chairman signed the minutes.

Grant of leave of absence to Directors

The Board considered the request for leave of absence from Central

Board Directors, Shri Swaminathan Gurumurthy, Shri Anand Gopal .

Mahindra and Shri Venu Srinivasan and granted the same,

4.

4.1



7.

7.1
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Implementation of Recommendations of the Committee to Review
Agency Commission Rates

The Board considered the Chief Financial Officer's Memorandum dated

May 05, 2025 on lmplementation of Recommendations of the Committee

to Review Agency Commission Rates. The Board complimented the

Department (DGBA) and the Group for the recommendations in the

report. A Government Director suggested that e-receipts and e-payments

may be leveraged more by the States and Cenkal Government ministries

to enhance public convenience and that the Reserve Bank may nudge

and provide necessary handholding in this regard. He mentioned that
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onboard jng all the stakeholders on to the electronic platform also.

facilitates easier and quicker reconciliation of Government's accounts.

Responding to a suggestion by another Government Director, the Board

advised the Department to review the agency commission rates once

every three years (against the present practice of reviewing it once in five'

years). The Board also advlsed the Department to explore the possibility

of reimbursing agency commission to banks more frequently (monthly)

than the current practice of quarterly reimbursements

The Board deliberated on the rates of commission proposed to be paid

for physical receipts and advised to continue the existing rate of { 40 per

transaction (as against the proposed t 35 per transaction) and passed

the followrng resolution:

Resolved

that rolling oui the revised rates of agency commission, while

maintaining existing rate of t 40 per transaction for physical .

receipts, with effect from FY 2025-26 and ihe rationalisation of

"eligibility" criteria for agency commission as mentioned alparaT,

8 and 10, respectively, of the Chief Financial Officer's

memorandum dated May 05,2025 be and hereby taken on record '

and is hereby approved.
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Annual Accounts of the Resewe Bank of lndia and surplus transfer
to Government of lndia for the year ended March 31, 2025

The Board considered the Deputy Governor's Memorandum dated May .

22, 2025, on Annual Accounts of the Reserve Bank of lndia and surplus

transfer to Government of lndia for the year ended March 31,2025.
Referring to the proposals made in the Economic Capital Framework

(ECF) as part of the review, Directors mentioned that it was a very

comprehensive and forward-looking review which ensures that the

Bank's Balance Sheet in the medium to long term continues to remain

strong. Governor thanked the Board for their guidance and support in this

regard.

The Board passed the following resolution:

Resolved

that the Annual Accounts of the Bank for the year 2024-25 be and

are hereby approved

Resolved further

that the proposal contained in paragraphs 5 and 22 (iii) of the

Deputy Governods Memorandum dated May 22, 2025 lor

contribution of {1 crore to each of the four funds, namely, NIC

(LTO) Fund and NHC (LTO) Fund maintained by the Bank, and 
.

NRC (LTO) Fund and NRC (Stabilisation) Fund maintained by the

NABARD, be and is hereby approved.

Resolved further

o)
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that the proposal contained in paragraphs 6.1 and 22 (iv) of no

transfer to be made to Asset Development Fund (ADF) for the

accounting yeat 2024-25, be and is hereby approved.

Resolved further

the requirement of market risk buffers may be assessed at ES with

97.5 per cent CL under stress condition and the CRB may be

maintained for the accouniing yeat 2024-25 at 7.50 per cent of the.

size of the Balance Sheet. Accordingly, after making necessary

risk provisions, an amount of t2,68,590.07 crore shall be

transferred as surplus to the Central Government.

10. Placement ot Activity Reports of Central Office Departments /'
Wholly Owned Subsidiaries before the Central Board - Review

1 0.1 The Board considered the Executive Director's Memorandum dated May

7, 2025, on Placement of Activity Reports of Central Office Departments ,

/ Wholly Owned Subsidiaries before the Central Board - Review.

Directors complimented the proposal and mentioned that it will facilitate

greater oversight by the Board.

10.2 The Board passed the following resolution:

Resolved

that the proposals contained in the paragraph 9 of the Executive

Director's Memorandum dated May 7,2025 be, and are hereby,

approved.

11. Final draft of the Annual Report on the working of Reserve Bank of
lndia for the year 2024-25 (April - March) and Presentation by.
various Gentral Office Departments on the activities from April 2024
to March 2025 and future action plan

11.1 The Board considered the Deputy Governor's Memorandum dated May

16,2025, on Final draft of the Annual Report on ihe working of Reserve .

Bank of lndra fot lhe yeat 2024-25 (April - March).

1 1.2 The Board passed the following resolution:
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Resolved

that the Deputy Govemois Memorandum dated May 16, 2025, on

Final draft of the Annual Report on the working of Reserve Bank

of lndia for the year 2024-25 (April - March) be, and is hereby,

approved.

11.3.1 Executive Directods presentation of Department of Regulation was

deliberated by the Board. Responding to a Director's suggestion on

impact assessment of regulations, it was clarifled that that same was.

already being done and an inter-regulatory working group has been set

up in this regard to recommend a suitable framework of principles and

methodologies for Regulatory lmpact Assessment (RlA). The Board was

also briefed about the outcomes of RRA 2.0 and the ongoing efforts to'
rationalize the returns and regulations.

11.3.2 Directors commended the Bank for issuing a Policy Statement on

Framework for formulation of regulations.

11.3.3 As part of the discussions, Board deliberated on various issues such as

consolidation of regulations, periodic review of regulations,

rationalization of regulatory returns, self-regulation in terms of Citizens'

Charter, need for revlew of present framework for licensing of new banks, '

need for more HFCS, particularly in rural and semi urban areas given the

increasing housing demand, rationalization of number of items being

placed before the banks' boards and review of extant KYC framework.

1 1.3.4 The Presentation was taken on record.

1 1 .4.1 Executive D,rector's presentation of Department of Supervision was

deliberated by the Board.

11.4.2The Board was briefed that the entire supervisory process is now

managed through the DAKSH platform, which has helped in optimization

of resources. A Director remarked ihai there has been a good structural

transformation in supervision over the last 4 to 5 years. Responding to a .

Director's remark, rt was clarified that the enant inspection planning



Minutes oflhe 6'16b Meeting oflhe CED
held on [ray 23. 2025 at Mumbai

exercise is being further finetuned to address the possible risks

emanating from entities not covered by onsite examination under the

Calibrated Supervisory Approach.

1 1 .4.3 The Presentation was iaken on record.

11.5.1 Executive Director's presentation of Department of Payment and

Settlement Systems was deliberated by the Board.

'1 1.5.2 A Government Director brought the Board's attention to issues relating

to National Common Mobility Card (NCMC) and the need to popularise

the acceptance and use of these cards.

1 1.5.3 Another Government Director highlighted the need to popularise UPI lite,

citing that it puts less load on the banking system. He also emphasized

the need to fu(her promote digital payments in some of the geographies.

which are Iagging behind, by geotagging, if necessary. ln his view, there

was also a need to sensitise lndians traveling abroad about the UPI

options available at those destinations.

1 1.5.4 The Presentation was taken on record.

1 1.6 Executive Director's presentation of Foreign Exchange Departrnent

was deferred.

11.7 Executive Director's presentation of Financial lnclusion and .

Development Departfirent was deferred.

1 1 .8.1 Executive Direcior's presenlation of Department of lnformation

Technology was deliberated by ihe Board. The Board noted the

progress on the Green Field Data Centre and Enterprise Computing and

Cybersecurity Training lnstitute at Bhubaneshwar.

1 '1 .8.2 The Presentation was taken on record.

1 1 .9.1 Executive Director's presentation of Department of Currency

Management was deliberated.

11.9.2 The Presentation was taken on record.
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1 1 . 10 Executive Director's presentation of lnternal Debt Management

Department was deferred.

Weekly Statement of Affairs of Reserve Bank of lndia for the week

ended May 16, 2025

12.1 The provisional weekly accounts of the Bank for the week ended May 16,

2025 were submitted to the Central Board.

12.2 The Board approved the accounts.

13. Weekly Financial and Commercial Report (WFCR)

13.1 The Board reviewed and discussed the global and domestic economic.

situation, the challenges posed by geopolitical developments and global

flnancial market volatility including risks to the outlook as reflected in the

Weekly Financial and Commercial Report (WFCR), The Board

deliberated on the trends in global merchandise trade, easing of domestic .

inflation and avenues available for, and issues relating to, capital raising

by enterprises. A Director commended the Bank for bringing out the draft

discussion paper on capital raising avenues for Primary Co-operative

Banks.

13.2 The Report was recorded.

14. Submission of Proceedings of the meetings of the Committee of

Central Board

14.1 Proceedings of the meetings of the Committee of Central Board held

between March 12, 2025 and April 30, 2025 already circulated among

the Directors, were submitted to the Central Board and recorded.

15. Minutes of 189th Meeting of the Central Official Language

lmplementation Committee held on February 10,2025

15.1 Minutes of 189th Meeting ofthe Central Official Language lmplementation .

Committee held on February 10,2025 were submitted to the Central

Board.
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1 5.2 The Board considered the same and passed the following resolution:

Resolved

that the Minutes of 1891h Meeting of the Central Official Language

Implementation Committee held on February 10,2025 be and are

hereby, recorded.

Date and place of next Meeting of the Central Board - August 22,

2025 at Lucknow

Resolved

that the next Central Board Meeting will be held on August 22,

2025 at Lucknow.

Any other business with the permission of the Chair

17.2 the Board appreciated the signiflcant contributions made to the Board

deliberations by Shri Ajay Seth, Secretary DEA, who was superannuating

on June 30, 2025, and was attending his last Central Board Meeting. The .

Board wished him all success and happiness.

'17.3 The Board also appreciated the significant contributions made io the

Board deliberations by Shri J. K. Dash, Executive Director, who was 
.

superannuating on June 30,2025, and was atiending his last Central

Board Meeting. The Board wished him all success and happiness.

lnformation ltem

(i) Project Sa-Mudra- Modernisation of Currency Management

Infrastructure

17.
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(a) The Board reviewed the progress of the project and suggested that the

same may be taken up on 'project mode'for expeditious completion. The

information item was Recorded,

Dated the August 22, 2025

I

I

i

i
I
I
I
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Annex I

616e Central Board Meeting

Friday, May 23,2023 at Mumbai

Agenda

Signing of Minutes of the meeting of the Central Board
held on May 15, 2025

Grant of leave of absence to Directors

lmplementation of Recommendations of
Committee to Review Agency Commission Rates

Annual Accounts of the Reserve Bank of lndia and
surplus transfer to Government of lndia for the year
ended March 31,2025

Placement of Activity Reports of Central Office
Departments / VWiolly Owned Subsidiaries before the
Central Board - Review
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Agenda
No. Agenda ltem Departmeni

9.

Final draft of the Annual Report on the working of
Reserve Bank of lndia for the year 2024-25 (April -
March) and Presentation by various Cenkal Office
Departments on the activities from April 2024 to March
2025 and future action plan:

DoR
DoS
DPSS
FED
FIDD
DIT
DCM
IDMD

i.

ii.

iii.

vi.

vii.
viii.

DEPR

DoR

DoS

DPSS

FED

FIDD

DIT

DCM

IDMD

'10. Weekly Staiement of Affairs of Reserve Bank of lndia
for the week ended May 16, 2025 DGBA

11. Weekly Financial and Commercial Repori (WFCR) DEPR

12.
Submission of Proceedings of the meetings of the
Committee of Cenkal Board Secretary's'

13.
Minutes of 189rh Meeting of the Central Official
Language lmplementation Committee held on
February 10,2025

Rajbhasha

14. Date and place of next Meeting of the Central Board -
August 22, 2025 at Lucknow Secretary's

15. i Any other business with the permission ot tn" Cf,rlr TS""*t"ry ,
Information item

t.
Pro1ect Sa-Mudra- Modernisation of Currency
Management Infrasiructure DCM
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Annex ll

616th Central Board Meeting: Friday, May 23,2O2S at Mumbai

Action Point

Agenda ltem no. 5: lmplementation of Recommendations of lhe
Committee to Review Agency Commission Rates

1. The Reserve Bank may nudge and provide necessary handholding to

States and Central Government ministries so that e-receipts and e-
payments may be leveraged more by them to enhance public

convenience

(Action: IDMD and DGBA; Nodal: DGBA)


